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T e, 24 W, 2013 G.S.R. 3d8(1).—=[n exercise of the powers conterred
by chansef gy ol sub-section: Fol Seetion 2ol the Jallianwala
| Hagh National Momorial (Amendimenty Act, 2006 (No. St
fein o ol 20000 the Centrad Government hereby noninates
1w (1) Shri Virendra Kataria, Ex-Member of Parliament
(St Ambika Soni, Member of Parliament (Rajya Sabha)
and () Shin Harvendra Singh Hanspal, Ex-Member of
Pariienent as Trustees of the Jallianwala Bagh National
Momoral Trast fora period of' S years with effect from the
dite 0 mste of ik Nouthicaton,
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